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CENTRAL ADMINISTRATIVE TRIBUNAL LUCKNOW BENCH
LUCKNOW

ORIGINAL APPLICATION No; 174/2005

THIS THE2J TH DAY OF MAY, 2004

HON’BLE SHRI S.P. ARYA MEMBER(2)

Rishikesh Pandey aged about 58 years
Adahr Pandey resident of
Post Office- Baniya Bari,
Nagar at present posted
Clerk, North Eastern
Balrampur. ‘

Applicants.
By Advocate Shri M.N. Tripathi
Versus

1. Union of 1India, through General Manager,

North Eastern Railway, Gorakhpur.

2. Senior Divisional Manager (Commercial), North
Eastern Railway, Ashok Marg,

Lucknow
Juction.

3. Divisional Manager (Commercial) North Eastern
Railway, Ashok Marg, Lucknow Jucition.

4. Divisional Manager (Personnel), North Easten
Railway, Ashok Marg, Lucknow Juction.

5. Assistant Manager {Commercial, North
Eastern Railway, Ashok Marg, Lucknow
Junction)

Respondents.

By Advocate Shri Deepak Shukla for

Sri Prashant
Kumar

ORDER (ORAL)

BY HON’BLE SHRI S.P. ARYA MEMBER(A)

The apélicant by this 0.A. seeks for guashing
of the order, dated 3/11-3-05 (Annexure-1)
passed for recovery of damage rent to the
tune of Rs. 152523/f @ Rs. 5447/- per month and

also not to operate the order.

——

son of Ram
Village- Baniya Bari
District - Sant Kabir
as Senior Booking
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2. Upon hearing Fhe counsel for parties it
becomes evident that applicant has not moved any
application for regularization of his stay 1in

the quarter allotted to him on transfer.

3. It is expedient in the interest of justice
to direct the competent authority to decide the

representation of the applicant for regularizing

the stay , in case the applicant moves‘ a
representation to him within a period of 15 days;

|
by a speaking and reasoned order within a period

of 2 months on receipt of such representation,
if any.
4. With the above directions, O0.A. is disposed

of with 1liberty to tﬁe applicant to raise his
grie§ance if it persists even after disposal of the
representation. The recovery from the pay 'would
remain ' staquQ’ till the disposal of the
representation in case it is moved.
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